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GAL PANDE): (a) and (b). Requests for
opening of Kendriya Vidyalayas at Kulu,
Hamirpur and Hangrang (Kinnaur Distt.) have
beenreceived fromthe local representatives
by the Kendriya Vidyalaya Sangathan, apart
from requests received from other sources.
The Sangathan considers the proposals/
requests if Ministries/Departments of the
Government of India/State Governments/
U.T. Administrations/Central Government
Employees Weltare Coordination Commit-
tees (CGEWCC) elc. sponsor the proposal
for opening Kendriya Vidyalayas and fulfil
the following conditions:-

(i)  Sizeable concentration of trans-
ferable employees of Central
Government and/or public sec-
tor undertakings.

(i) 15 acres of land, free of cost or
on nominal cost.

i)  Accommodation for temporary
use, free or on nominal rent, to
run the Vidyalaya.

{(iv)  50%residential accommodation
for staff.

Therepresentatives have been apprised
of the above norms/conditions.

No request has been received from any
local representative for opening of Navodaya
Vidyalayas. However, the State Government
of Himachal Pradesh have sent four propos-
alsforopening Navodaya Vidyalayas at Kulu,
Lahulspiti, Solan and Bilaspur Districts. Out
of these, proposals for Kulu and Lahulspiti
were not found suitable. Proposals for Solan
and Bilaspur Districts could not be consid-
ered due to financial constraints.
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[Translation)
Sports Colleges in Uttar Pradesh

1653. SHRI HARISH RAWAT: Will the
Minister of HUMAN RESOURCE DEVEL-
OPMENT be pleased to state:

(a) whether the Union Government
propose to open sports colleges in hilly ar-
eas in the coming years; and

(b) if so, the details thereof and the
places whera such sports colleges are likely
1o be opened?

THE MINISTER OF HUMAN RE-
SOURCEDEVELOPMENT (SHRIRAJMAN-
GAL PANDE): (a) Atpresentthere is no such

proposal.
(b) Does not arise.

Discontinuation of Supply and Alloca-
tion of Subsidized Paper to Education
Sector

1654. SHRI GANGA CHARAN LODHI:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the reasons for discontinuation of
supply and allocation of subsidised paper to
the education sector;

(b) the reasons for providing insufficient
subsidy for books and notebooks for supply
1o the students on cheaper rates; and

(c) whether Government propose to
enhance the amount of subsidy?

THE MINISTER OF HUMAN RE-
SOURCEDEVELOPMENT (SHRIRAJMAN-
GAL PANDE): (a) to (c). A scheme for sub-
sidized supply of white printing paper for
printing of school textbooks, exercise books
and examination answer sheets was in
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operation till 1989-90. The question of its
continuance is under consideration.

[English]

Export Obligations of Pepsi Foods

1655. SHRI NIRMAL KANTI CHAT-
TERJEE:
SHRI KHEMCHANDBHAI
SOMABHAL CHAVDA:
SHRI HARSH VARDHAN:
SHRI KUSUMA KRISHNA
MURTHY:
SHRIPHOOL CHAND VERMA:

Will the Minister of FOOD PROCESS-
ING INDUSTRIES be pleased to state:

(a) the details of the export obligations
made by M/s Pepsi Foods Pvt. Ltd. under its
foreign collaboration agreement;

(b} the details of the items exported by
Pepsi Foods and the value thereof:

(c) whether M/s PepsiFoods havefailed
in uffilling the export obligations; and

(d) if so, the details thereof and the
action being taken by the Government against
them for not fulfilling the terms and condi-
tions of the contract?

THE MINISTER OF TEXTILES AND
MINISTER OF FOOD PROCESSING IN-
DUSTRIES (SHRI HUKMDEO NARAYAN
YADAV): (a) As per the conditions laid down
in the Foreign Collaboration approval, the
project is to export 50% of its total turnover
each year for a period of 10 years, from the
commencement of commercial production,
of which 40% is to be from the company’s
own manufactured products and 10% from
Select List products manufactured by oth-
ers. The foreign exchange inflow shall not be

PHALGUNA 15, 1912 (SAKA)

Written Answers 250

less than five times the foreign exchange
autflow of the project during the aforesaid 10
years period.

(b} Mss. Pepsi Foods Private Limited
have informed videtheir letterdated 4.2.1991
that the turnover of their export division during
the period from January, 1990 to December,
1990 has been Rs. 284.60 lakhs. They have
not supplied the details about the items
exported and the value of each item.

M/s. Pepsi Foods Private Limited had,
however, furnished the details of exports «
made by them during the period 1.4.1990 to
30.9.1990 as given below to the team of
three officers which was constituted to as-
sess the status of the Pepsi project:-

item Value (lakhs)
Rice Bran Extract 17.13
Basmati Rice 12.08
Chillies 6.31
Cashew Kernels 13.22
Shrimps 14.32
Others 23.84
Total 86.90

(c) The team has observed that no
exports from out of the products manufac-
tured by M’s. Pepsi Foods Private Limited
have been made towards the commitment of
40% exports stipulated in the letter of intent.
Theteam has furtherindicated that out of the
select list exports worth Rs. 86.90 lakhs are
reported to have been made.

(d) Any violation of not fulfilling the terms
and conditions will attract penal action under
the law.





